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NHRC SEEKS REPORT FROM MUMBAI POLICE

The National Human Rights Commission has taken cognisance of
the alleged assault on Journalist Arnab Goswami and has directed
Mumbai and Raigad police to file a report within four weeks. The
human rights panel took cognisance of a complaint filed by
Goswami's lawyer Siddharth Nayak who termed the arrest of
Republic TV Editor-in-Chief as “unlawful and politically motivated”,
Nayak has sought action against Mumbai and Raigad police for what
“blatant and brazenly illegitimate action of arresting Goswami”.
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NHRC SEEKS REPORT FROM MUMBAI POLICE

The National Human Rights Commission has taken cognisance of
the alleged assault on journalist Arnab Goswami and has directed
Mumbai and Raigad police to file a report within four weeks. The
human rights panel took cognisance of a complaint filed by
Goswami's lawyer Siddharth Nayak who termed the arrest of
Republic TV Editor-in-Chief as “unlawful and politically motivated".
Nayak has sought action against Mumbai and Raigad police for what
“blatant and brazenly illegitimate action of arresting Goswami”.
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